IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MAY, 2019

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB bB SB] TOTAL] FB DB SB| TOTALIBALANCE
MAIN CASES:- 01.05.2019 31.05.2019
CIVIL SIDE:-
1 | CIVIL FIRST APPEAL 10817] of a4l 122 126] o] o 14l 14] 10929
2 | CIVIL SECOND APPEAL 5046 0| o0 57| &67] 0] 0] 49| 49 5054
3 | EXECUTION FIRST APPEAL g8l ol o 1 T o o 2 2 67
4 | EXECUTION SECOND APPEAL 18] 0] O 0 ol o o 0 0 16
5 | CIVIL MISC. APPEAL 28062] 0| 56| 506| 562] 0| 69 246 315] 28309
6 | CIVILREVISION 550l 0] o] 43| 43| o] o 17 17 585
7 | CIVILREVIEW 723} o] 6] 12| 28] o] 10 o] 19 732
3 INCOME TAX REFERENCE ol © 0 0 ol O 0 0 0 QO
9 | OTHER TAX REFERENCE 178] o] 7 0 71 o] 3 0 3 182
10 | TAX CASES ol o o 0 ol o o 0 0 0
1 CUSTOM APPEAL 601 O 0 0 o] O 0 0 0 60
12 | INCOME TAX APPEAL 229 0| 13 o] 131 o} 15 o[ 15 227
13 | WEALTH TAX APPEAL olol o 0 ol of o 0 0 0
74 | SALES TAX REVISON 750] o] © 5 st o] o 0 0 755
15 | TESTAMENTARY CASES ofol o 0 ol of] o 0 0 0
16 | COMPANY PETITION 18] 0] © 0 o] of] o 5 5 13
77 | COMPANY EXECUTION PETITION 1ol o 0 ol of o 0 0 1
18 | COMPANY APPEAL 13 0] o 0 of of o 0 0 13
19 | COMPANY APPLICATION 142 0] 0 1 1 o] o 5 5 138
20 | COMPANY SUIT 710 o 0 o] o] © 0 0 7
517 | COMPANY LIQUIDN. CASES 70[ 0| 0 0 ol of o 2 2 68
22 | ELECTION PETITION 7fo] o 0 o] o] o 0 0 7
53 | SPECIAL APPEAL (CIVIL) a3 o] 3 0 3l of 6 0 6 40
24 | SPECIAL APPEAL (WRITS) 1753 0| 185 o[ 185] of 217 o 217 1721
25 | CIVIL CONTEMPT 3175 o] 52| 158| 210] ol 9] 39| 48 3337
26 | CIVILWRITS 725221 0] 174] 2056| 2230] 0] 123] 991] 1114] 73638
27 | RECRIMINATION PETITION ol of o 0 of of o 0 0 0
28 | CROSS OBJECTION 586] 0] 2 3 sl of o 3 3 588
29 | CIVIL REFERENCE ofo] o 0 o] of] o 0 0 0
TOTAL (A) | 1248a5| o] 512] 2964] 3476] of 452| 1382 1834] 126487
CRIMINAL SIDE:-
7| MURDER REFERENCE 2 o] 1 0 1 o] o 0 0 3
2 | CRIMINAL APPEAL 21910] o 38| 302 340] o] 35| 140l 175] 22084
3 | CRIMINAL REVISION o570l o ol 279 279] o] O] 143[ 143 9806
2 | CRIMINAL MISC. PETITION 10054] o] 0| 837| 837| © 802 804] 10987
(U/S 482 CR.P.C)
5 | CRIMINAL MISC. BAIL 10621 0 ol 1754| 1754] o] O 1945| 1945 871
(U/S 438 & 439 CR.P.C.)
6 | CRIMINAL CONTEMPT 17 o] 1 0 1 o] © 0 0 18
7 CRIMINAL REFERENCE 0f O 0 0 0] O 0 0 0 0
8 | HABEAS CORPUS ag| 0] 53 ol 53] o] 3t o 31 70
5 | CRIMINAL LEAVE TO APPEAL 75a[ ol 1| 60| 61| o] 2] 33 35 784
70 | CRIMINAL WRITS asol ol 32| 105] 137] 0] 38| 78 116 1001
TOTAL (B) a5a10] ol 126 3337| 3463] 0] 108] 3141] 3249] 45624
TOTAL {A+B) | 170255] 0] 638| 6301] 6939] O] 560] 4523] 5083] 172111
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JAIPUR BENCH, JAIPUR

F JUDICATURE FOR RAJASTHAN AT VAY. 2019
(‘:’L}:ggg““ﬁgg ||3:|To(|~)rrwu.v STATEMENT OF CASES FOR THE MONTH OF
PREVIOUS INSTITUTION DISPOSAL — ::?j:‘;
$.No. KIND OF CASES saLaNCE [FB] ©B] SB[ TOTAL| FB| DBf SP —
M1sSC. CASES i:- 01.05.2019
CRIMINAL SIDE:-
7 |CRIMINAL MISC.APPLN. :-
CRIMINAL INTER. APPLN.)
(1 BAIL IN CRIMINAL APPEAL 2304] ol 56| 178| 234] 0| 26 122 1225 g?%
5 [BAIL & STAY IN CRL.REVISION 2713] 0 ol 218] 218] O 0 o5
ET o705l o 0] 695] 695] O] O] 695 695
3 |BAIL & STAY IN CRLMISC.PET. T T 52
4 |BAIL&STAY IN CRL.TRAN & CRLW 700] O 0 60 60] O 5 5 5
% |BAIL & STAY IN CRL.CONT.PET. oo © 0 op 0 © : ; S
o |BAIL & STAY IN CRLLA olof of o 00 ©
7 ICRIMINAL MISC. APPLICATION agol of 3| 78] 79| Of 2| 34 36 435
isi . Main Cases
TOTK\Esmg P (c;) 17223] 0] 59] 1227] 1286 o] 28| 1078| 1106 17403
2 | CRIMINAL TRANSFER 461 0] O 6 6] 0 O 8 8 44
3 STAY IN HABEAS CORPUS 0] O 0 0 0] O 0 0 0 0
TOTAL (D) a6 o o] e e of o 8 8 A
TOTAL (C+D) 17269] 0] 59| 1233] 1292] o] 28] 1086| 1114} 17447
TOTAL (A+B+C+D) 187524] 0| 697| 7534] 8231] o] 588] 5609| 6197] 189558
CIVIL SIDE:-
7 |CIVIL INTER.CASES:-
1 [STAY IN L T. APPEAL a2 0] 3 0 3] of 2 0 2 43
2 |STAY INW.T. APPEAL 53] 0f 0 0 of of o0 0 0 53
3 |STAY IN O. T. REFERENCE 139] o] 1 0 11 o] 4 0 4 136
4 |STAY IN S. T. REVISION 625] O 0 5 5] 0 0 0 0 630
5 |STAY IN CIVIL IST APPEAL 2447 o] 1] 109{ 110f of o] 17[ 17 2540
6 |STAY IN CIVIL 2ND APPEAL 1916] o] o] 56| 56] of o 36 36 1936
7 |STAY IN EXE. FIRST APPEAL g6l o] O 2 2[ o] 0 i 1 67
8 |STAY IN EXE. 2ND APPEAL 14l 0] o0 0 ol of o 0 0 14
9 |STAY IN C. M. APPEAL 6663| 0| 49] 419] 468] 0] 18] 28] 46 7085
10 |STAY IN CIVIL REVISION 2571 ol ol 36| 38| of of 13| 13 490
11 [STAY N CIVIL CONTEMPT 15] 0f 0 0 of of O 0 0 15
12 [STAY IN SPL. APPEAL (CIVIL) 31l of 2 0 5[ o] 4 0 2 29
13 |STAY IN CIVIL TRANS. APPLN. 149] 0 0 27 271 o 0 6 6 170
14 |STAY IN COMPANY CASES 11 o] o 0 o] of o 2 2 9
15 [STAY IN SPL. APPEAL (WRIT) 1220] 0] 112 0] 112] 0] 172 0 172 1160
16 [STAY IN WRIT PETITION 33316] o 129] 1599| 1728] o e8| 766 834] 34210
TOTAL (E) 47174 o| 207] 2253] 2550] o] 268] 69| 1137 48587
2 | CIVILMISC. APPLICATION 4646] 0] 25| 117 142| o[ 40l 107] 147 4641
3 | CIVIL MISC. CASE U/S-5 7171] 0] 111] 246] 357] o] 186] 109] 275 7253
4 | EXE.MISCAPPLICATION ofof o 0 of of © 0 0 0
5 | LEAVE TO APPEAL TO S.C. 2 o] o 0 of of © 0 0 2
6 | CIVILTRANS. APPLICATION 161} 0] o] 32] 32] of © 7 7 186
TOTAL (F) 11980] of 136] 395 531] o] 206] 223] 429 12082
TOTAL (E+F) 59154] 0] 433] 2648] 3081| o] 474] 1092] 1568] 60669
TOTAL (C+D+E+F) 76423| o] 492] 3881]| 4373] o] s02] 2178 2680] 78116
GRAND TOTAL (ATOF) 246678] 0]1130f10182]11312] o©]1062] 6701] 7763] 250227
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